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UNSTARRED QUESTION NO.1628
TO BE ANSWERED ON 09.05.2016

Problem of clean drinking water in villages

1628.  SHRIMATI RAJANI  PATIL:
SHRI RAMDAS ATHAWALE:

Will the Minister of DRINKING WATER AND SANITATION be pleased to state:
(a) the number of villages in the country where potable water is not available;
(b) the action plan being implemented by Government to provide potable water in such villages;
(c) the funds provided by Government during the last one year to implement the above-mentioned action plan, State-wise; and
(d) whether Government would provide potable water as per the criteria to the villages facing the problem of clean drinking water, within next one year?

ANSWER
MINISTER OF STATE FOR DRINKING WATER AND SANITATION
(SHRI RAM KRIPALYADAV)

(a) The Ministry monitors the coverage of rural habitations with drinking water supply in terms of habitations and not in terms of villages. As reported by various States/UTs on the online monitoring portal of the Ministry i.e. Integrated Management Information System (IMIS), as on 31.03.2016, there are 17,13,303 rural habitations in the country , out of which  58,778 habitations are quality affected where drinking water is contaminated i.e. not potable , with either one or more chemical contaminants like arsenic , fluoride , iron , nitrate and salinity. 
(b) to (d) Rural Drinking Water Supply  is a State subject. This Ministry assists the States technically and financially for providing every rural household a minimum of 40 liters per capita per day (LPCD) of safe drinking water on sustainable basis through the Centrally sponsored National Rural Drinking Water Programme (NRDWP). 
The Ministry has prepared a strategic plan to provide safe drinking water to 90% of the rural population of the country through piped water supply schemes by the year 2022 subject to availability of funds. States have been advised to prioritize coverage of all remaining arsenic and fluoride affected habitations with surface water based piped water supply schemes as the permanent and sustainable solution. States have been advised to set up Community Water Purification plants as a short-term measure to provide 8-10 lpcd of safe water for drinking and cooking purpose in all remaining arsenic and fluoride affected rural habitations by March, 2017. For this purpose, one time assistance to the tune of Rs. 800 crores has been provided to the states by the NITI Aayog in the month of March, 2016. In addition to this, Rs. 100 Crores each has also been given by NITI Aayog to the state of West Bengal and Rajasthan for last mile connectivity in Piped Water Supply for mitigation of Arsenic and Fluoride contamination. The state wise breakup of above said Rs. 1000 Crore released by NITI Aayog is at Annexure-I. 
In addition to this, the States can utilize up to 67% of their allocation under NRDWP for coverage of quality affected habitations. The State / UT wise details of funds provided under NRDWP during last one year i.e. 2015-16 are at Annexure-II.

	Annexure-I

	Annexure referred to in part (c & d) of Rajya sabha US Q.No. 1628 for answer on 09.05.2016

	S. No.
	Name of States
	Amount released
(Rs. in crore)

	1
	Assam
	11.57

	2
	Andhra Pradesh
	21.26

	3
	Bihar
	22.83

	4
	Chhattisgarh
	1.05

	5
	Gujarat
	0.89

	6
	Haryana
	2.66

	7
	Jammu & Kashmir
	0.47

	8
	Jharkhand
	1.50

	9
	Karnataka
	59.90

	10
	Kerala
	19.73

	11
	Madhya Pradesh
	15.85

	12
	Maharashtra
	24.08

	13
	Odisha
	2.00

	14
	Punjab
	39.35

	15
	Rajasthan
	431.29

	16
	Telangana
	94.58

	17
	Uttar Pradesh
	13.39

	18
	Uttarakhand
	0.62

	19
	West Bengal
	236.98

	Total
	1000.00





















 


	Annexure-II

	Annexure referred to in part (c) of Rajya sabha US Q.No. 1628 for answer on 09.05.2016

	S.No.
	State/UT
	Release (Rs. in Crores) in 2015-16

	1
	Andaman and Nicobar
	0.16

	2
	Andhra Pradesh
	170.05

	3
	Arunachal Pradesh
	65.4

	4
	Assam
	214.11

	5
	Bihar
	202.73

	6
	Chandigarh
	0

	7
	Chhattisgarh
	60.83

	8
	Dadra & Nagar Haveli
	0

	9
	Daman & Diu
	0

	10
	Goa
	1.66

	11
	Gujarat
	238.91

	12
	Haryana
	122.65

	13
	Himachal Pradesh
	64.38

	14
	Jammu And Kashmir
	192.12

	15
	Jharkhand
	82.09

	16
	Karnataka
	278.08

	17
	Kerala
	48.05

	18
	Lakshadweep
	0

	19
	Madhya Pradesh
	193.73

	20
	Maharashtra
	330.88

	21
	Manipur
	27.92

	22
	Meghalaya
	31.24

	23
	Mizoram
	17.32

	24
	Nagaland
	38.53

	25
	Odisha
	103.19

	26
	Puducherry
	0

	27
	Punjab
	42.79

	28
	Rajasthan
	526.75

	29
	Sikkim
	12.05

	30
	Tamil Nadu
	182.35

	31
	Telangana
	97.71

	32
	Tripura
	31.68

	33
	Uttar Pradesh
	450.31

	34
	Uttarakhand
	60.06

	35
	West Bengal
	216.85

	              Total
	4104.58

	
	
	
	



